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Pasupati Spg. Wvg. Mills Ltd.
Peico Electronics and Elec.

Pennar Steels Ltd.
Phosphorous and Chem. Ltd.
Rane (Madras) Ltd.

Shree Synthetics Ltd.
Shriram Indl. Engg. \Ltd.
SIL Ud.

Tata Power Company Lid.
Third Arruran Sugars Ltd.
Tri Star Soya Products Ltd.
Vanavti Mig. Chem Ltd.
Videocom Intemational Ltd.
Visaka Inds.Ltd.

W.W. industries (India) Ltd.
West Coast Paper Mills Ltd.
Ahamedabad Elec. Co.Ltd.
Associated Cement Co.Ltd.
Atul Products Ltd.

D.CM. Lud.

DCM Shriram Consolidated

DCM Shriram Inds. Ltd.

Escorts Trasctors Lid.
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108.  Excel Inds. Ltd.
109.  Guijarart State Fertilisers Ltd.
110. Hind Syntex Ltd.

111.  Jaipur Polyspin Lid.
112.  Jayshree Chemicals Ltd.

113. Keo International Ltd.

114. Malwa Cotton Spg. Mcills Ltd.

115. Modern Suitings Ltd.

116. Syntex India Ltd.

[English)

Training and Apprenticeship
Training Scheme of A.LH.B.

7143. DR. G.L. KANAUJIA: Will the
Minister of TEXTILES be pleased to state:

(a) the details of training and appren-
ticeship training scheme of the All India
Handi Crafts Board, the centres set up in
different ctafts and State-wise location
thereof;

(b) the number of persons trained dur-
ing the last two years, center-wise;

(c) whether the Government propose to
open more such training centres in Uttar
Pradesh particularly in rural and hilly areas
during the current year; and

(d) if so, the details thereof, and # not,
the reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRY OF TEXTILES(SHRI ASHOK
GEHLOT) : (a) and (b). Statement | is at-
tached.
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(c) Yes, Sir.
(d) Statement il is attached.
STATEMENT |

(a) and (b). The details of training and
Apprenticeship Training Schemes of the
Office of the Development Commissioner
(Handicrafts), the Centres set-up in different
Crafts and their State-wise location, and the
Number of persons trained during the last
two years are as under:-

SCHEME 1: CARPET WEAVING
L Objectives

The abjectives of the training scheme

are to:

(a) Increase the production-base in
Carpet Weaving inorder to meet the growing
demand for hand-knotted carpets in the in-
tornational market and thereby

(b) enhance employment opportuni-
ties among the artisans.

ll. Training Centres

The Scheme envisages running of
Basic and Advanced Training Programmes
in Carpet Weaving through departmentally
run Centres as per revised parameters.

/. General Revised parameters of
the Scheme

(1)  Duration of Trg. Course

Basic Advanced

(in Months)
(@ Jammu and kashmir 18 18
() Restof India 12 12
@ (a) No. of trainees per session 30 20
(b) No. of Looms 06 05
) Instructor per Course
(a) Instructor 01 02
(®)  Assistant Instructor 02
(4) Rate of stipend per trainee per  be provided as per existing norms.

month Rs.250/- for Basic Course, and Rs
350/- for Advanced Course.

(5) Emoluments of instructor and
Assistant Instructor will be as per approved
p.yoclhs.

(6) Raw-material requirements
per Tralning Centre will be budgeted for at
the beginning of each financial year and wil

(7)  Supply of tool-kit at a cost not
exceeding Rs.500/- per trainee per course
(subject to actuals) in order to enabie the
trainees to work independently after comple-
tion of the Training Course.

(8) Payment of rent will be as per
reasonabifity cortificate issued by the Com-
petent Authority, l.e. PWD/CPWD/ district
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magistrate as the case may be. Training/Advanced Trg. Centres, service
Centres and the Field Administrative Cells
(9) Staffing pattern for the basic  will be as per norms prescribed.

V. Financial implication Per Training Course

(Rs. in Lakhs)

InJ& K In States (for 18 other than
month) J& K (for

12 months)
A. BASIC COURSE
1. Stipend (Rs.250 x 30 x12) 135 0.90
2. Emoluments to:
1) Instructor-One
(In the scale of
Rs.1200-2040 PM) 1.03 0.68
_ (Approx)
(2) Assistant Instructor-
Two (in the scale of
Rs. 950-1500 PM)
3. Cost of new Carpet
Looms (6 Nos) 0.38 0.36
(Where required (subject
to actuals)
4.  Tool Kit to trainees 0.15 0.15
(Rs, 500 X 30)
5.  Fumiture, Fixtures, 0.06 0.06
Accessories and equipment
Total 2.95 215
B. ADVANCED COURSE
1.  Stipend(Rs.350 x 20 x 12) 1.26 0.84
-~ &  Emoluments of Instructors 0.84 0.84
(Approx)
3.  Costof new Carpet Looms 0.30 0.30
(5 Nos) Where required
(subject to actuals)
4.  Fumiture, Fixtures, 0.05 0.05
Accessories and equipment

Total 245 ! 1.75
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C. Financial implications in respect of
FAC(Varanasi and Srinagar), Service
Centres and the Training Canters including
cost of pay, rent, taxes, contingencies and
TADA will be as per estimates made in the
Budget.

GENERAL GUIDELINES

1. Advancdd Training linked to Basic
Training
To make the Scheme more composite
and skill oriented the advanced training is
proposed to be linked to the basic course by
brining two Centres - One basic and the
other advanced, under one roof.

2. Selection of Trainees

For the basic course in Carpet Weav-
ing, 30trainees willbe selected from amongst
applicants not below the age of 14 years, by
a Committee duly approved by the Deputy
Director, Field Administrative Cell or the
Regional Director as the case may be.

After completion of the basic course,
only 20 will be selected, on the basis of merit,
from amongst those trainees who completed
the basic course, for admission into the
Advanced Training Centre.

The trainees who remain absent con-
tinuously for one month (except on medical
grounds) should be substituted by a wait-
listed candidate in order of merit provided
that not more than 2 months of the training
session has been completed. No stipend for
the period of such absence is payable.

Each trainee selected to undergo
training shali be required to tender two pass-
port size photographs. One set of the photo-
graphs shall be retained by the concerned
FAC/Drawing and disbursing Officer of the
Scheme and the other, after attestation shall
be kept with the incharge, training Centra.
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3. Timings of the Training

The timings of the training will nor-
mally be from 8.30a. m.t0 4.30p.m.on all 6
working days of a week with a break of one
hour for lunch. However, the timings can be
re-scheduled with the approval of the FAC/
Regional Directors taking into consideration
tactors like local and seasonal climatic con-
ditions.

4. Holidays/Casual Leave.

(@) The Training Centre will remain
closed on Sundays, Second Satur-
days and Government Gazetted
Holidays, but trainees will be paid
their stipend for these days.

() Thetrainees will also be entitled to,
avail of one day’s Casual leave in a
month but not exceeding 12 days
Casual Leave per year. Out of this
total they will also be allowed 1o
take six days Casual Leave aka
stretch in case of iliness or be- -
reavement in the family, ete: They
shall not be entitled to stipend for
absences in excess of prescribed
number of days. :

5.  Shifting of Training Centres

No Centre should normally fynction in
one place for more than 5 consecutive ses-
slons. As a policy, the centre should be
shifted to a new place along-with staff and
equipment. '

SCHEME Il: CANE AND BAMBOO,
Metal, TEXTILES AND WOODCEAFT.

The training programmes run depart-
mentally by the Office of the Development
Commissioner (Handicrafts) in Crafts, other
than hand-knotted Wollen/Silkk Carpets are
confined to the following:
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(a) Cane and Bamboo

(b) Artmetalware

(c) Hand-printed Textiles

(d) Wood-Craft

Objectives

The objectives of the Training Schemes

ii)

li)

the above crafts;

To upgrade the skills of existing
craftspersons; and

To create employment opportuni-
ties among the artisans.

Il. Number of Training Centres

are as follows:- The number of training Centres sanc-
tioned in the various crafts is shown a un-
i) To expand the production base of der;-
Sl Name of the Craft No of No of No. of
Centres Centres Centres
(Existing (Proposed)
1.  Textiles 25 13 20
2. Metal 23 23 23
3 Cane and Bamboo 35 35 35
4. Wood Crafts 03 03 08
Total 86 74 86
. General parameters of the Scheme be adopted uniformly for the training pro-
grammes in all the four crafts mentioned
Following General parameters will  above:- -
1. Duration of Course 12 months
2. No. of trainees per Course 25
3. No. of Instructors per Course 02 (Two)
(a) Instructor 01 (One)
(b) Assistant Instructor 01 (One)
4, Rate of Stipend per trainee Rs.250/-P.M. per course.
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S. Emolument of Instructor and
Asstt. Instructor wili be as per

approved pay scales.

6. Requirement of raw-material
per training centre will be
budgeted for at the beginning
of each financial year and will
be provided as per existing
norms.

7. Supply of Tool-kit at a cost not
exceeding Rs.500/-pertrainee
per course(subject to actuals)
in order to enable the trainee
to work independently after
completion of the training
course.

8. Payment of rent will be as per
the resonability issued by the
Competent Authority e.g.
P.W.D. C.P.W.D.ascasemay
be.

9. The staffing pattern will be as
per norms

V. Financial Implication Per Training
Centre

Timings of the Training

The timings of the training will normally
be from 9.30 a.m. to 4.30. p.m. on all 6
working days of the week with abreak of one
hour for lunch. However, the timings can be
re-scheduled with the approval of the Re-
glonal Director/FAC’s taking into considera-
tion factors like local and seasonal climatic
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conditions.
3. Holidays/Casual Leave.

a) Thetraining Centre will remain closed
on Sundays, Saturdays and Govt. Gazetted
Holidays but trainees will be paid their sti-
pend for these days.

b) The trainees will also be entitled to
avail of one day’s casualleave in a month but
not exceeding 12 days casual leave per
year. Outof this total they will also be alicwed
to take six days casual leave at a stretch in
case of iliness or bereavement in the family
etc.. They shall not be entitled to stipend for
absence in excess of the above prescribed
number of days.

Scheme ‘C’: Apprenticeship Training
Scheme:
1. Objectives.
The objectives of the schemes are to:-

i) Augment the production base of crafts
having a high market demand.

ii) improve skills of existing crafts-
men;

iii) Transfer the skills of mastercraits-
men to new trainees in the Guru Shishya
Parampara;

iv) revive rare and dying crafts.
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The Apprenticeship Training Scheme
seeks to maintain the Guru Shishya tradition
of training by assisting highly skilled Master-

Wl. General Parameters.
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craftsman to impart training to young per-
sons in the neighbourhood/community at
their own work premises.

The board parameters of training under this Scheme are as follows:-

i) Duration of training course

i) No. of trainees per session

iii)  mastercraftsman per course
v) Rate of stipend per trzinee

v)  Honorarium to mastercraftsman

12 Months.

5 to 15 depending
on craft discipline.

1 (one)
Rs. 250/-P.M.

Rs. 1500/-P.M.

vi) payment of a lump sum not exceed-
ing Rs. 500/- per trainee per course to the
mastercraftsperson as compensation for
wastage of raw-material used during the
training period.

vii) Supply of tool-kits at a cost not
exceeding Rs. 500/- per trainee per course

in order to enable the trainee to work inde-
pendently after completion of training course.

viii) Payment of lump sum amount of
Rs.4000/- to the Mastercraftsperson as
assistance for general alternation/modifica-
tion of mastercraftsmen’s premises(if re-
quired) and for enabling increased supply of
water and light.

Ill. Maximum Financial Assistance per Training Scheme.

i) Stipend to trainee (Rs. 250 X15 X12)

i) Honorarium to Mastercraftsman

(Rs. 1500 X 2)

iii) JRaw-material Compensation
(Rs. 500X15 = 7, 500/-

iv) Toolkits to trainees
(Rs.505X15) 7,500/-

Rs.0.45 lakhs

Rs.0.18 lakhs

Rs. 0.15 iakhs

v) Assistance for general altarnatiorv

modification of mastercraftsmen's

Rs.0.04.1akhs

Premises(if required) and for enabling
increased supply of water and light

Total

Rs. 0.82 lakhs °
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V. Selection and Sanction.

There shall be a Committee for selec-
tion of the Crafts and the mastercraftsperson
costing of the following:-

i)  Regional Director

i)  Asstt Director of concemed M &
SEC.

i) Representative of State Gowt.
(State Handicrafts Development
Corporation/DIC/Director Cottage
Industries).

iv)  Dy. Director, Regional Design and
Tech. Dev. Centre.

The Regional Director shall be the
sanctioning authority of the schemes as per
recommendation of the above Committee.
However, the HQS. Office of the office of the
Development Commissioner (Handicrafts)
will have the discretion to approve of Ap-
prenticeship Training Schemes in special
cases.

GUIDELINES FOR SANCTIONING OF
APPRENTICESHIP TRAINING SCHEME.

1. Sanctioning Authority.

The sanctioning authority in case of
Apprenticeship Trg. Schemes shall be the
respective Regional Directors of the Office
of the Development Commissioner (Handi-
crafts). This sanction, will be in accordance
with the budgetary allocation made by for
Apprenticeship Training Schemes for each
region. However, in exceptional cases,
depending upon the need, the Office of the
D.C. (Handicrafts) will have the discretion to
sanction such a scheme directly from HQs.
fiself. All Regional Directors will assess the
requirement for conducting Apprenticeship
Training Schemes as per revised patiern for
the coming financial year, 1990-81 and for-
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ward the same to HQs. by September, of the
preceding financial year in order to enable
HQs. Office to make necessary budgetary
provision.

2. Pattern and General/Financial Para-
meters.

The pattern of the Apprenticeship Train-
ing Scheme including duration of training
course, number of trainees, instructor per
batch and ancilliary financial parameters,
have been clearly enunciated in the body of
the revised scheme.

3. Selection of Craft and Master-
craftsperson.

The selection of the Crafts in which the
training is to be imparted and the Master-
craftsperson 1o be selected, is to be done by
a Selection Committee consisting of the:

1.  Regional Director as Chairman

2. Dy. Director ofthe region and Asstt.
Director of the M& SEC i whose
jurisdiction the training is to be
imparted.

3. One representative from the State
Govt.Director Cottage industries/
State handicrafts Corporation
should also be co-opted.

4. Dy. Director Regional Design &
Tech. Dev. Centre while making
selection, the Committee should
keep in mind the following norms:-

a) That there is a genuine need to
impartsuchtraining keeping in mind
the prospects for gainful employ-
ment of the successful trainees.

b) That there is no duplication or
contflict of effort in a particular area
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c)

d)

e)

between the State and Central
Govemnment.

That the craftsperson selected 1o

impart training is of the highest
calibre and possesses the dedica-
tion and aptitude required for a
trainer.

Thatthe syllabus prescribed forthe
course is completed in all respects.

That the craftsperson selected for
imparting training has not been
sanctioned a scheme for more than
3batches, However, in exceptional
cases, the Committee may, with
reasqns to be recorded in writing,
sanction an Apprenticeship Train-
ing Scheme in favour of a master-
craftsman beyond 3 batches, par-
ticularly if the craft is a dying or
languishing craft and requires re-
vival.

4. Selection of Trainees.

The Selection of trainees shall be done
by the Mastercrafts- person in consultation
and with the approval of the Regional Direc-
tor, while doing so, the following norms should
be observed:-

a)

b)

Advance local publicity (Munadi) is
given in the area about the com-
mencement of the Scheme with a
view to ensure afull complement of
trainees.

That selection is done on the basis
of interview in the presence of a
representative of the Regional Of-
fice, or Asstt. Director, M&SEC.
Preference should be given to train-
ees from traditional craftsmen's
families as the trainee is more likely
o adopt the skill as his profession.
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That the trainees selected are not
less than 14 years of age, which is
relaxable at the discretion of the
Regional Directors in exceptional
cases.

That the selected trainees have not
availed of similartraining eitherfrom
the Office ofthe DC(Handicrafts) or
from the State Govt. Corporation.

Due representation is, given to the
candidates from SC/ST/BC/PHand
minority communities.

That the number of selected train-
ees does not exceed the maximum
limit prescribed.

Each trainee selected to under-go
training in an ATS shall be required
to tender two passport size photo-

graphs. One set of photographs
shall be retained by the concerned

Regional Office/ Drawing & Dis-
bursing Officer of the Scheme, and
other set, after attestation shall be
kept with Mastercraftsman under
whose supervision the training
scheme is being organised. The
mastercraftsman shall be liable to
show these photographs to the
officers who will be visiting the train-
ing scheme for inspection /making
payments etc. for identification of
trainees.

5. General Guidelines For master-

craftspersons.

Besides adhering to the terms and

a)

conditions already sent, the mastercraftsper-
son Instructor selected for imparting training
will also observe the following:-

The place of training should be
neat, clean and well ighted, having
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b)

c)

d)

e)

basic amenities of public conven-
ience.

That punctuality in attendance,
discipline etc. should be strictly
observed, both by the Instructor as
well as the trainees.

That the timings of the training will
normally be from 9.30. a.m. to 4. 30
P.M. on all 6 days of a week with a
break of 1 hourforiunch. However,
thetimings canbe rescheduled with
the approval of the Regional Direc-
tors taking into consideration fac-
tors like local and seasonal climatic
conditions.

The training Centre will remain
closed on Sundays, Saturdays and
Govt. Gazetted Holidays. Trainees
and mastercraftspersons, however,
will be paid their stipend/hanorar-
ium for these days. The trainees
and the mastercraftspersons shall
also be entitled to avail of one day’s
casual leave at the rate of one per
month or 12 Cis per year. They
shall also be allowed to take six
days casual leave in a continuous
series in case of illness or bereave-
ment etc. out of this total. They
shall not be entitled to stipend/
honorarium for absences exceed-
ing the above duration.

The trainees who remain absent
continuously for one month (ex-
cept on medical ground) should be
substituted by a waitlisted candi-
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date in order of merit provided that
not more than 2 months of the
training session have been com-
pleted. No stipend for the period of
such absence is payable.

6. Supervision and Monitoring of the
Scheme’s progress

Being the sanctioning as well as the
implementing authority, the Regional Direc-
tors will have the special responsibility to
supervise and monitor the progress of the
Apprenticeship Trg. Scheme’s within their
—jurisdiction. Therefore they must devise a
mechanism for close and effective supervi-
sion of the Scheme to ensure that:-

a) The requirement of funds for Ap-
prenticeship Training Scheme is
timely indented.

b) That the proposals for A 7. S. re-
ceived, are processed expedi-
tiousiy. As for as possible, all the
training schemes of 12 months
duration should start from the 15th

April.

c) Thatthe selection of Craft, master-
craftsperson and trainees is just
and fair.

d) Thatthe Hq. Receives a quarterly
progress report in prescribed pro-
forma, stating the financial as well
as physical progress and break-up
of trainees in terms of SC, ST,
Minority and others.



Written Answers 390

BHADRA 22, 1913 (SAKA)

389 Written Answers

peures;
—_ - Y7 - (] sesuRi  jo'ON ()
- - 2 b z senueo ‘Big jooN (1)
Jeyg 't
peures
8 - - - - sequieig jo'oN (1)
l - - - I sequed ‘Bij jo'oN (1)
suysey| g nwwep 2
peuresn
(] ol 9€ 889 si2 seeueil jJo'ON (1)
! b i L) S soqued B jo'oN ()
ysepe.d Jeun ‘b
9 [ 1 4 € . 2 1
se/em sesem Buineisbue peums
spoob ve se ooqueg IeeN /Bupupd suosied jo Jequinu ey
yez smeys peue) vy yoorg pueH pue ajuiS 8y jo owWeN
syeiQ eyl jo sweN
"§1864 OM} 58| 84} Bulinp peures) uosied 8y} pue UOKEBIO| BSIM-YRID 818U} SOJBIS JUBIBJIP Ul ON 1858.11U8D BUlUBI 8y} BUIMOYS JWOWeIRIS
ANIW3LVLS



Written Answers 392

391 Written Answers

SEPTEMBER 13, 1991

poures
seoumi jooN ()
seques B jocoN ()

qefung )
peuren

sobumjocoN (1)
soqued iy jooN ()

suslisy 'S
- - - - evi peure
sesumnjooN (i)
- - - - € se;ueo BigjocoN ()
usyissfey k4
9 [ 1 4 € 4 [}
se/em s6/8M Ourvibue poures
spool ue se ooqueg [sIoN /Bupuud SUORIO JO JOQUINY 8}
yez simeys » ouv) vy yoolg pueH puUR &uiS 8y} jO SUNN

sywID oy} jo owrey




Written Answers 394

peures

393  Written Answers BHADRA 22, 1913 (SAKA)

- - L8 8.1 , — seoumiLjo'oN (1)
- z € - souecBigjo'oN ()
ysepe.d Biypuy ‘6
peute.}
- (74 ISt Sy - seeumil jo'oN (W)
- 2 € 4 - sequeo ‘BipjooN ()
npeN jwej ‘8
peures
- S. LU 08 sesuiil jo'oN (0
- - € € 2 sequeo ‘BugjooN ()
[eBueg 1soMm L
[ 4 € 4 !
samm sosem BuirviBue poures
spool e se ooqueg eileN /Buguud 8UOSIO ] JO JOQUINU &Y}
ez smeYys youry uy yolg pusH PUR 6IBIS 04} JO SUNN
Sy WY} jo oURN




Written Answers 396

SEPTEMBER 13, 1991

395 Written Answers

peuen
- - €€ - 0s sesumiy jooN (1)
- - 1 - v sequed Big jooN ()
ysepeid eypepy K4}
peues
- - 68 - - sesuRiy jo'oN (1)
- - z - - sequed‘BijjooN (1)
eyejewe) gyt
peuen
—_ - - - - sesufeil jooN (1)
- -_ - - - sejqueo‘Big jo'oN ()
Kueydipuoy ‘0l
9 [ 14 € 2 b
sa/eMm S6JBM bunesbue peuresy
spoob e se ooqueg feieN /bunuud SU0SI0, JO J6QUINY 8Y}
uez simeys 9 eue) uy %o01g puBH pue ajeig 8y) Jo sweN
syRID 6y} jo eweN




Written Answers 398

397 Written Answers BHADRA 22, 1913 (SAKA)

peues)
- - s - - sesueiL jo'oN (1)
—_ — 2 — — sesues Bif jo'oN ()
indiuepy ‘Sl
peujes;
- - 8Li Sp -_ seouesL joON (1)
- - v b - sejquedBipjooN ()
LY ‘i
peujell
- - 4] - - seeuimif jo'oN (1))
- - 4 - b sonueo ‘Big jooN ()
BijyseseyByy ‘el
9 [ 14 € F4 ]
sesMm 86/8M BuawBue poupen
spool ue s ooqueg [eloN Aupuud 808104 Jo JOquiny &
ez simeys youry uy »oo/g pusH pun a1miS 8yj Jo eUNN
81810 oy} jo wBp




Written Answers 400

-

SEPTEMBER 13, 1991

peuren
seoumiL jo'oN (1)
sequeoBipjo'oN (1)

wmring gy
peuren
seoumiy jo'oN ()
sequeoBig jo'oN (1)
wnduili
peures
seeuieil jo'oN (1)
senued ‘b1 jo'oN (N

wiepybey ‘9|

syeI0 oy} o eweN

399 Wrilten Answers

pourey
SUOSIO JO JOQUINY o)

pue ajuis oy} jo oueN




Written Answers 402

BHADRA 22, 1913 (SAKA)

Written Answers

401

peutes}
- - 0Ll - _ seouies] Jo'oN (1)
- — v - - seques ‘Big jo-oN ()
wessy ‘12
peutes
- - év - - seoufeig jo'oN (i)
- _ 1 - - sojuea-BiLjooN ()
JeQOOIN ¥ UBWEPUY 4
peures
- - 19 - — seouiL jo'oN (i)
- - 2 - - sesueo BigjooN ()
L e ‘84
9 [ i 4 € e ]
sa/8M se/8M Bujawibue peuma
spoob e s ooqueg eieN /Bupuud SUORIO JO J0QUINU oY}
uez smeys yoump 4 ¥20/g pusH puw ojuIS 8y} JO BUBN
syviD o4} jo sweN




SEPTEMBER 13, 1991 Written Answers 404

403 Wiritten Answers

peuen
- seouel) jo 'ON
- seJjued ‘B1) jo 'ON

jjeqg

peues

- sesujsl] J0 'ON
- sejueo ‘B1) jo "ON
ysepeid [eyoewiy

peujen

- seeulel] jo ‘ON

- seJjued *61] jo "ON

L))

W
1)

‘2
(1D}
1)

W
0]

S 14

(1 [

spoob
uez

sosem
ye se ooqueg
smeys P 6UBD

sesem
[eleN
44

buinesbue

peurel

/Bupuud S0846 JO J6qUINU 8y}
yoolg pueH pue 18IS 8y} jo sweN

syein ey} jo sWeN




Written Answers 406

BHADRA 22, 1913 (SAKA)

405 Written Answers

peujey}
0g . 166 - 0c (] seeueif jo'oN (1)
€ o¢ - 2 ! sequeo ‘Big jo'oN ()
leyg 't
(xoidde) peuten
14 14744 o€ 1]} - soeueig Jo'oN (1)
S sll € ! - senued‘Bijjo'oN (1)
Juysey| g nwwep A
peujel
06 1965 ol - - seeuleil jo'oN (i)
(]} 29l 3 - - sequedBifjo'oN ()
ysepe.d Jenn ‘t
L (1] . 6 8 P 3
spool peures
sywIo Aiep 56/8M Aiojjomef 5U0S/0 JO JOqQuINU 8y}
o8N s10dm) -jorqug PooMm voneyww) puw o5 8y} jo sWEN
814810 0y Jo eweN

‘8reek oM jse| ey} Bujnp peue.) uos.ied ey} pUB UO|IBDO| BSIM-YBIO 8J8Y) §6]BIS JUBIeHP Ul dn jes6.usd Bujuiel} 8y} BuMoYS Juewelss



SEPTEMBER 13, 1991 Wiitten Answers

407 Written Answers

peujes
- 8l - - - sooumigjo'oN (1)
- s - - - sawe B ooN ()
qejund ‘9
- 9t - - - peures
A soeu) j0 ‘ON(1)
- 14 - - -— sesued ‘811 jo oN(l)
susliey ‘g
. (xoidde)
Si 90§ 0e 1]} ol peures
seeunjooN ()
e €l 2 b b senquedBiLjo'oN (1)
veyiseley v
1y (1]} 6 8 Z }
spoob peuren
syes fiep $6/BM Aiofjomef SUOSI0 JO JeqQuinU o)
s siedsed -joiqu3 Ppoopm voeywuy pus eju;S 8y} jo SURN
sy.iQ 6y} Jo sweN




410

Written Answers

409 Wrlten Answers  BHADRA 22, 1913 (SAKA)

v a8

~g

a8
64

es ot

1133

©8&

0S

peues;
seeujBi] j0 ‘ON
se/ued ‘6. jo "ON

yseps.d viypuy
peures

808UB1] jO ‘'ON
sesueo ‘B4 jo 'ON
npen jlwej
peutes

sooufei] |0 'ON
sesued ‘611 0 ‘ON

[eSueg isem

)}
{)

)
O

()}
()}

1Y}

0l 6

osIN

spooB
Kiep

siedm) -josquy

Aojjomef
uoypyww)

syeId 8yj jo eweN

peures

$U0SI8 ] O JOQUINY 0y}
pue eIBIS eyl jo eweN




SEPTEMBER 13, 1991 Written Answers 412

Written Answers

411

peujey
oy - - ] - seeumiL jo'oN (1)
4 €l - i - sejuec BiLjooN (1)
ysepuidshypeyy ' 21
peujes
14 06z 0] 09 - seoujsiL jo'oN (1)
1> § } v - sequed ‘BifjoroN ()
nRswe)y ‘b
peujei}
82 se - - - ssoumiLjo'oN (1)
€ b — -— - sequeo-BijjotoN ()
Aueydypuog 04
1y 0 6 8 2 3
spooB peufel)
sypIo fiep 86J8M Kiejjome/ ocweom Jo Jequnu 8y}
os|n sjeded -joiqugy poom vofiejwuy pue ejeiS 8y} jo sweN

syeID eyl Jo sWeN




413 Written Answers BHADRA 22, 1913 (SAKA)

Written Answers 414

peuies
- - - - - seeuiLjooN (i)
— — — — — senued BipjooN ()
induepy 'Sh
peujey
0g - - oy -— sooujRit Jo'oN (i)
€ - - 14 - sequesBip jooN ()
RIo) k47
peuis
9Lt - - - ] seeuRiLjo'oN (i)
2l - - - } sequeo B jooN ()
UL UL ] et
i (1] 8 e P4 ]
spoof peurss
syvso Aiop S6/8M Assjiemef SUOSIOY JO J0QUINU 8y}
LT siedinD -foiquig POOM voneywuy puUB 8jBIS 8y] jo SWEN
8iRIQ 8yi jo swEN




SEPTEMBER 13, 1991

415 Whritten Answers

Wrib_nAnsm 418

~ &

sooue.) jo "ON
sesueo B jo ‘oN

wieing

peurms
seeue.] jO "ON
sesued ‘Bi] j0 'ON

wndyy

peuten
sesujel] jo 'ON
sesueo ‘B41 40 ‘'oN

whejeyBepy

L

)]
(]

9

i

ot

6

b

syes

BN

sjed/ed

spoof
Aiep

-fosquz

so/eM
poom

Kiojjemef
uojmyww)

syRIO 04} JO SUNN

peupmn

SUOSIO JO JOQUINU Of
pue ojwis oy} jo sweyN




Written Answers 418

peusy
sosujBi] JO ‘'ON
sequed 8] o "ON

W
(1)

417  Whilten Answers BHADRA 22, 1913 (SAKA)

wessy ‘12
peuien |
0e - - - - seeuies jooN (i)
v - - - - sequeo BupjooN ()
1eqodj|N § UBwepPUY ‘02
peures
9 — —_ - S seeumil jooN (W)
L - 1 - i sequeo ‘Bu) jo'oN ()
8880 ‘61
L ot 6 8 . i
spoob poures
sywo Aiep ELY Kiojomef 8UCSI0 jO JOQUINU O
osIN sjede) -fosquig PO voneywwy PuB 81315 84} JO UBN
syeiO oy} jo sweN




SEPTEMBER 13, 1991 Writton Answers 420

419 Wniten Answers

0e

*e

ot

14 - 6

peujey}
So0U[BJ) jO ‘ON
sesjueo 8.} j0 "ON

uieq

peuell

seeuje)] jo 'ON
seJjued ‘61 jo 'ON
ysepeid [eyoRwiH
peujen

seeujBl)] JO 'ON

seJjueo ‘B1) jo 'ON

80D

1)
0

‘2
()]
)

n
()

b

04 6 8

sier
95N

spoof
Aiop §8/8M
sjediey -joiquz POOM

Aisjjoms/
vofleyuwy

SijeJ9 8yl jo sweN

peumn

SUOSIad J0 JOqUINU oY)
pue 8juis 8yi JO sWEN




